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SHRI HEM BARUA:
apidated condition.

It is in a dil-
It is a grazing ground.

SHRI PILOO MODY: Absolute non-
sense. It is a beautiful garden. (Interruptions).

SHRI JAGANATH RAO: 1 agrce with
the hon. member that the sitec where prayer
meetings used to be held by Gandhiji and
where he was shot has not been properly
maintained. That is why, 1 said that Govern-
ment are taking over the site to see that it is
properly maintained, consistent with the
dignity and halo attached to it. (Interruptions).

MR. SPEAKER: Papers to be laid.

——

12.42 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF DEVELOPMENT COUNCILS
anp Cost Accounting Recorps (Tyres
AND TuBEs) SECOND AMENDMENT RULES.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): 1begto
lay on the Table:—

(1) A copy cach of the Annual Reports of
the following Development Councils for the
year 1967-68, under sub-section (4) of section
7 of the Industries (Development and Re-
gulation) Act, 1951:—

(i) Development Council rm' Machine
Tools Industry.

(i) Development Council for Sugar
Industry.

(iil) Development Council for Textile
Machinery Industry.

[Placed in Library. See No. LT-2721/68).
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(2) A copy of the Cost Amounhnl Re-
cords (Tyres and Tubes) Second Amendment
Rules, 1968, published in Notification No.
G.S.R. 2012 in Gazette of India dated the
16th November, 1968, under sub-section (2)
of section 642 of the Companies Act, 1956.
[Placed in Library. See No. LT-2728/68).

GOvT, REVIEW, ON AND ANNUAL REPORT OF,
BHARAT ALumiNiuM COMPANY,

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): 1 beg to
lay on the Table a copy each of the following
papers under sub-section (1) of section 619A

of the Companies Act, 1956:—

(1) Review by the Government on the
working of the Bharat Aluminium
Company Limited, New Dethi,
for the year 1967-68 (Hindi and
English versions).

(2) Annual Report of the Bharat Alu-
minium Company Limited, New
Dclhi, for the yecar 1967-68 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon (Hindi
and English versions). [Placed in
Library. See No. LT-2729/68].

CERTIFIFD ACCOUNTS OF CoiR BOARD AND
NOTIFICATION RE: BEnocaL Nagpur COTTON
MiLLs

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS (SHRI
BHANU PRAKASH SINGH): On behalf
of Shri Mohd. Shafi Qureshi, 1 beg to lay on
the Table—

(1) A copy of the Certified Accounts
of the Coir Board, Emakulam, for
the year 1967-68 and the Audit
Report th , under sub- i
(4) of section 17 of the Coir Industry
Act, 1953. [Placed in Library.
See No. LT-2730/68).

(2) A copy of Notification No. 5.0.
4205 published in Gazette of India
dated the 22nd November, 1968,
regarding managoment of the

Bengal Nagpur Cotton Mills, Ltd,,




